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Cvil Appeal No(s). 69-70/2012
ASHRAF KOKKUR Appel I ant (s)
VERSUS
K. V. ABDUL KHADER ETC. Respondent ( s)
(Wth office report)
Date : 16/07/ 2014 These appeals were called on for hearing today.
CORAM :

HON BLE MR JUSTI CE MADAN B. LOKUR
HON BLE MR, JUSTI CE KURI AN JOSEPH

For Appellant(s) R Basant, Sr. Adv.

E. M S. Anam Adv.
For Respondent (s) Raj eev Dhawan, Sr. Adv. (NP)
V. K Biju, Adv.
Vijay Laxm , Adv.
V. K. Verma, Adv.
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UPON hearing the counsel the Court nmade the follow ng
ORDER

M. R. Basant , | ear ned seni or counsel for t he appel I a
nts

started his arguments at 3.30 p. mand was on his | egs when the
court rose for the day leaving the matter as part heard.

List the matter tonorrow i.e. Thursday, the 17th July, 2014.
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